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CENTRAL ADMINISTRATIVE TRIBUNAL 

8ANGALORE BENCH 

Commercial Cornplex(BDA), 
Indiranagar, 

Bangalore - 560 038 

Application No 	 Dated the,Qi 	, 06. 

( 
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Subject: SENDING COPIES OF ORDER PASSED BY THE BENCH 
IN APPLICATION NO. 

Please find enclosed herewith the copy of the Order/nei4w--O'der-

passed by this Tribunal in the above said Application on 

SCTION FFICER 
(Judicial) 

End: As_above. 
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1t4 T}JE CENTflAL 
TIIUUNAL AnrITIoNA X.,J3ENci1, 

Order Sheet (contd) 	 \kT 	4fr 
Date 	 0111cc Notes 	

Orders of TrrtunaI 

OF, - a Mm. 
Shri K.S. Ramamurthy, Learned 

Counsel for the Applicant, files 
a memo praying permission to with-
draw the application with liberty 
reserved to approach the competent 
court or authority for relief. 
Permission sought for4s granted. 
Application is ttJs- I wjtlrawn. 

j 
;(K.S. Puttaswamy)(P.srjnjvasan) 

Vice-Chairman 	Mernber(A) 
2-9-86 	2-9-86 
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